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* IN    THE    HIGH    COURT   OF    DELHI   AT   NEW   DELHI 

%                                     Date of Decision : 21.05.2026 

+  CONT.CAS(C) 1244/2022 

 MS PRENDA CREATIONS P LTD            .....Petitioner 

    Through: Advocate (appearance not given).  

    versus 

 SH. VIVEK JOHRI          .....Respondent 

Through: Mr. Aditya Singhla, SSC, Mr. Akhil 

Sharma and Mr. Dhananjay Gautam, 

Advs. 

 CORAM: 

 HON'BLE MR. JUSTICE SACHIN DATTA 
     

SACHIN DATTA, J. (ORAL) 

1. During the course of hearing, it transpires that an order dated 

20.05.2026 has been passed by the Additional Commissioner (Customs), 

Central Intelligence Unit, JNCH, Mumbai Customs Zone-II. The same reads 

as under: 
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2. Learned counsel for the respondent submits that in terms of the above 

order, the representation of the petitioner stands disposed of.  

3. As such, it cannot be said that there has been any wilful disobedience 

on the part of the respondent with the directions contained in the order dated 

02.11.2022 passed by this Court in W.P.(C) 15156/2022. 

4. The present petition is accordingly, disposed of. 

5. Needless to say, if the petitioner is aggrieved by the aforesaid order 

dated 20.05.2026, or on any other account, it shall be at liberty to avail 

appropriate remedies. 

 

MAY 21, 2026/cl           SACHIN DATTA, J 
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